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Minutes of Nodal Task Force Meeting for Conservation &
Protection of Sea Turtles held at 11.A.M on 27.01.2025 under
the Chairmanship of Principal Chief Conservator of Forests &

Chief Wildlife Warden, Chennai at Mini conference Hall, Forest
Headquarters, Chennai-32.

*********
The following officers and members were present during the
meeting.

Sl.
No. Name & Designation Representing for

1
Mr. Rakesh Kumar Dogra, IFS.,
Principal Chief Conservator of Forests
and Chief Wildlife Warden, Chennai-32.

O/o the Principal Chief
Conservator of Forests (Head of
Forest Force), Chennai-32.

2

Mr. A. Udhayan, IFS.,
PCCF & Director,
Advanced Institute for Wildlife
Conservation (Research, Training
and Education), Vandalur.

Advanced Institute for
Wildlife Conservation
(Research, Training and
Education), Vandalur.

3
Mr. Ashish Kumar Srivastava,IFS.,
Additional Principal Chief Conservator of
Forests and Director,
Arignar Anna Zoological Park,’
Vandalur.

Arignar Anna Zoological Park,
Vandalur.

4
Mr. Deepak Bilgi, IFS.,
Chief Mission Director,
Tamil Nadu Coastal Restoration
Mission, Chennai

Tamil Nadu Coastal
Restoration Mission, Chennai

5
Mr. Manish Meena, IFS.
Wildlife Warden,
Chennai.

Wildlife Warden,
Chennai.

6
Mr. Sanjay Kumar, IPS
Additional Director General of Police
(ADGP),
Coastal Security Group.

Coastal Security Group

7 Mr. Rohith Nathan Rajagopal,
IPS.,
Superintendent of Police,
Coastal Security Group.

Coastal Security Group

8 Mr. N. Suresh Kumar,
Deputy Director,
Department of Environment.

Department of Environment

9 Mrs. Sharmila,
Joint Director of Fisheries Regional,
Chennai.

Commissioner of Fisheries

10 Mr. M. Senthil Kumar,
Assistant Director of Fisheries
(Marine), Head Office.

Commissioner of Fisheries

11 Mr. B. Thirunageswaran,
Assistant Director of Fisheries (Fishing
Harbour), Chennai.

Commissioner of Fisheries

12 S. Premkumar,
Commandant,
Regional Fisheries & Environment
Officer, Indian Coast Guard

Indian Coast Guard.

13 KI Inbarajan,
Deputy Operation Officer, Indian Coast Guard.

14 Mr. V. Arun, Student Sea Turtle
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Co-Ordinator Conservation Network
(SSTCN)

15 Mrs. B. Akila,
Co-Ordinator

Student Sea Turtle
Conservation Network
(SSTCN)

16 Mr. K. Shravan Krishnan, Student Sea Turtle
Conservation Network
(SSTCN)

17 K. Kuppan,
Chennai – Thiruvallur District Visai
Padagu, Association President.

 
Chennai – Thiruvallur District
Motorised Fishermen Boat
Association
 

18 Mr. M. Vijesh Chennai Sengai Singaravelar
Motorised Fishermen Boat Owners.

19 Mr. Vinoth Chennai Sengai Singaravelar Visai
Padagu Owners.

20 K. Prabakaran,
Treasurer,
 

Gill Net Fishing Association

21 S. Raghunath,
President,
 

Gill Net Fishing Association

22 K. Suresh,
Deputy Secretary,

Chennai Motorised Fishermen Boat
Association.

23 K. Karthikeyan,
Deputy Secretary,

Chennai Motorised Fishermen Boat
Association.

24 K. Sudhakar,
Deputy Treasurer,

Chennai Visai Padagu Fishing
Association.

25 K. Jeevarathnam,
Secretary

Chennai Visai Padagu Fishing
Association.

 
The Principal Chief Conservator for Forests and Chief Wildlife

Warden, Chennai welcomed all the participants for the meeting and
flagged the issue of abnormally high mortality of sea turtles getting
washed ashore in the Chennai Coast. It was brought to notice of task
force that as on 25.01.2025, 706 sea turtle mortalities were reported in
the Chennai coast and for last three days only female deaths were
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reported. He added that the the main objective of the task force is to
ensure synergy in the various organizations and departments in taking
concerted steps for tackling unusual mortality as well as ensuring
conservation of turtles. The following agenda were discussed during the
meeting

 
 

Sl.
No. Agendas Action to be followed

1 To strictly implement
the orders issued in
the G.O.(Ms)No.186,
Animal Husbandry,
Dairying and Fisheries
(FS-4) Department,
dated 30.09.2015 as
no trawl net shall be
used without fixing
Turtle Excluder
Device (TED) before
the Cod end, during
November to April.
 

The Fisheries Department had informed that
joint raids have been stepped up subsequent to
the decision taken in meeting by Chief
Secretary, and 24 trawlers have been issued
challans for using trawl net with in the 5
nautical miles from coastal and without fixing
TED. Whereas the development of better TEDs
with lesser loss of catch is an ongoing process
and better models are getting tested, the fact of
the ban remains, and its use is mandatory.
Fisheries department can provide the prototype
of recently evolved devices to the fishermen
associations for its adoption.  
It was also requested that the Fisheries
Department would initiate strict action against
the persons violating the regulation. 

Action: Fisheries Department
2 To enforce the orders

issued in the G.O.
(Ms)No.146, Animal
Husbandry, Dairying
and Fisheries (FS-3)
Department, dated
27.09.2016 to
prohibit the fishing by
mechanized fishing
vessels, motorized
country crafts and
those using
mechanized fishing
techniques in a radius
of 5 (five) nautical
miles around

 It was emphasized to enforce the ban by better
monitoring. 

It is requested that control room needs
to physically monitor for 24 x 7 boat
movement in the coastal areas within
the 5 nautical miles, by more than the
time spend in the prohibited zone.
Further, It was requested to share the
Helpline Numbers to the public in
coastal villages and other departments
in the committee, so that information
on the violations can be shared.
Enhanced Patrolling may be done by
Fisheries department. 
Joint patrolling along with CSG and
Forest department. The fisheries
department was requested to hire boats
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potential nesting and
breeding sites of sea
turtles identified by
Central Marine
Fisheries Research
Institute and
Department of Forest
in the coastal areas of
Chennai,
Kanchipuram,
Cuddalore,
Villupuram,
Nagapattinam,
Ramanathapuram,
Thoothukudi and
Kanniyakumari
Districts of Tamil
Nadu during the turtle
breeding season.
 

for this purpose. 
Forest Department would also hire one
boat for joint patrolling to strengthen
the surveillance and monitoring.
Random patrolling also need to be
undertaken during night hours, as
movement of turtles is during night for
egg laying.
Associations were requested that
Fisherman may give information on
movement of turtle for nesting, so that
focused approach is taken to ensure
clear passage.

Action: Fisheries Department

3 Penal action to be
taken by Authorized
Officers / Adjudicating
Officers of Fisheries
Department under
Tamil Nadu Marine
Fishing Regulation
Act, 1983 for
violations of above
Government Orders.

It is requested that the Fisheries Department
may levy early penalty as decided by
Adjudicating officers and fishing license may
also be cancelled for violations as reported on
exemplary penal action to act as deterrence to
violators. The action taken on 24 boats may
please be informed by next meeting.

Action: Fisheries

4 Commissioner,
Fisheries may
authorize officials of
Coastal Security
Group (Sub-inspector
of Police and above)
and Marine
Enforcement Wing to
initiate penal action
against the violators
of Tamil Nadu Marine
Fishing Regulation Act

The Fisheries Department has informed that
proposal was under submission to delegate
powers to the Coastal Security Group to
strengthen implementation of regulation. It was
requested to issue order early as we are in
critical turtle nesting period.

Action: Fisheries
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and Rules.
5 Amendment may be

issued to Tamil Nadu
Marine Fishing
Regulation Act and
Rules to make
switching off of GPS
transponders in
fishing boats as an
offence.
 

It was informed that necessary action will be
taken at HoD level and reported.

Action: Fisheries

6 All fishing boats in 5
nautical miles may be
monitored through
GPS technology to
analyze their
movement and
amount of time spent
along the coast. 
Suitable technical
platform may be
developed for that.

It is ensured that the Transponders may be
fitted in all fishing boats and fishing boat
movements monitored every day. It was
represented that the transponders could also be
converted to solar for better working.

7 Diesel subsidy and
other allowances
given by Government
should not be
extended to
fishermen who are
not fitting TED during
the period of
November to April.

It was reported that it is now being followed by
Fisheries Department. The specific cases may
kindly be brought to notice of the task force.

8 To implement the
orders issued in the
G.O.(Ms)No.30,
Animal Husbandry,
Dairying and Fisheries
(FS-3) Department,
dated 09.02.2017. 
The Task Force
constituted by the
above G.O should
meet once in a week

It was decided that the Task force would meet
once a week during breading season of sea
turtles. The next meeting has been scheduled
on Monday the 6th February 2025 to take fresh
stock of the situation and assess the action
taken. 
 

Action: Nodal Task Force
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during the breeding
season of sea turtles. 
If required more
departments may be
included in the task
force.

9 Task force should
arrange for joint
inspection including
representatives of all
departments
concerned.

Additional patrolling would be carried for joint
inspection including representatives of all
departments. To help in the effort, the forest
department would also hire the votes. 

Action: Nodal Task Force

10 Task force should
share information on
hotspots of turtle
activity to Coast
Guard.  Coast Guard
will monitor activities
of fishing boats in the
hotspots and send
periodical reports to
task force.

The Wildlife Warden, Chennai is requested to
communicate the sea turtle nesting hotspot
locations in lat.-long to the Fisheries
Department, Coastal Security Group to monitor
the activities of fishing boats.

Action: Wildlife Warden, Chennai

11
Capacity building of
departments of
Fisheries and Animal
Husbandry, Forests
and Research
institutions like AIWC
and TANUVAS should
be done to equip
them to deal with
turtle mortality.

The Wildlife Warden has reported that already
postmortem reports were obtained on turtle
mortality involving vets from various
departments like AH deptt, AIWC, AAZP and
TANUVAS apart from NGOs and private sector
vets. PCCF and Director AIWC was also
requested to host one such programme during
February 2025. 

Action: Wildlife Warden, Chennai
 

12 Forest Department
should ensure daily
night patrol in turtle
nesting areas and
whenever increase in
mortality is observed;
it should be
immediately reported.

CCF Chennai and Coastal Mission Director and
Wildlife Warden, Chennai were requested to
ensure daily early morning and night patrol in
the turtle nesting areas and report and inform
the action taken by next meeting.

Action: TN Shore, Wildlife Warden,
Chennai

 
13 Forest Department to

take action to involve
Wildlife Warden, Chennai is requested to take
action for more turtle volunteers along with
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more turtle
volunteers to support
conservation
initiatives.

fishermen support conservation initiatives. The
Forest department has already created a portal
for volunteers to register for participation in
turtle conservation activities and same should
be well publicized.   Sagar mitras of Fisheries
department in fishing villages may also be
involved.

Action: Wildlife Warden, Chennai
 

14 To instruct the local
bodies to control the
movement of stray
dogs in and around
the nesting areas
during turtle nesting
season.

Request to be officially placed with local
bodies. The BMAD volunteered to help with
Animal birth control measures to be carried out
to avoid multiplication of stray dogs in nesting
areas.

Action: WLW and BMAD

15 Local bodies may take
action to regulate
unlicensed local
eateries along
beaches and ensure
proper waste
disposal.

It was informed that Forest Department would
initiate necessary request to local bodies for
regulating such unregulated usage of beaches. 

Action: Wildlife Warden, Chennai.
 

16 Enforce Ray fish net
ban during the period
of November to April.
 

The Fisheries department has informed that the
Ray fish nets are banned during the nesting
period. It needs to be strictly enforced.

Action: Fisheries
17 To instruct the Local

bodies to strictly
implement ban of
beach front lighting
during turtle nesting
period as ordered in
G.O. (Ms)No.35,
Municipal
Administration and
Water Supply (MC-1)
Department, dated
31.01.2011.

Wildlife Warden, Chennai is requested to
initiate reference to the local bodies to
implement the ban of beach front lighting
during the turtle nesting period. The same need
to be monitored while making turtle walks. 

Action: Wildlife Warden, Chennai.
 

18 Forest Department
should increase no of
post mortem carried

Wildlife Warden, Chennai informed that the
action is being taken involving vets from AAZP,
TANUVAS, BMAD as well as AH department. He
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out in cases of turtle
mortality (minimum
50%) so that some
scientific conclusion
on cause of death
may be arrived at.

is requested to submit the postmortem reports
of turtle mortality before 28.01.2025. The
report of various samples collected to analyze
mortality reasons should also be obtained
urgently and Task force apprised about the
results.

Action: Wildlife Warden, Chennai.
 

19 Fisheries department
may examine the
feasibility of taking up
a pilot study on
efficiency of nets
fitted with specially
designed LED lights to
scare off turtles.

Fisheries Department has informed that the
usage of LED lights attract fish unnaturally and
designed LED lights are already banned by GoI.
It was requested to share the orders with the
Task force. 

Action: Fisheries
 

20 Long term telemetry
studies on movement
of turtles along Tamil
Nadu Coast may be
undertaken to collect
proper scientific data
on turtle movement
and local migration.

Mrs. Akila, Co Ordinator, Student Sea Turtle
Conservation Network (SSTCN) has informed
that the Odisha model scientific data on turtle
movement will be shared.
 The PCCF and Director, AIWC was also
requested for anchoring long term telemetry
studies to understand turtle movement
patterns and habitat usage along the Chennai
coast.
Action: PCCF & Director, AIWC, Chennai.

 
The following additional actionable points were deliberated by the
member's suggestions for necessary action.

1. It was requested by the Fishermen Associations to enlighten on
authorities to whom pollution and industries discharging affluents
complaints may be addressed and it was informed by Deputy
Director Department of Environment that the concerned District
Collectors and District Environmental Engineers available in each
district may be addressed.

2. It was requested by the Fishermen Association to check sea water
for contamination by plastic wastes and industrial effluents. 

3. The motorized fisherman boat Association were requested to
provide information to the Fisheries Department on specific
instances of using motorized boats above 240 hp.
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4. The Fishermen Association were requested to inform on boats
operated beyond 5 nautical miles and also report the movement of
turtle for nesting to shore.

5. It was also requested that the fishing nets may be lifted more
frequently, every half hour, to check for trapping of sea turtle in
nets, especially during the nesting season.

6. It was informed that Forest Department would also hire boats for
increased patrolling to bolster the enforcement of fisheries
regulation. It was also requested to use technologies like drones to
monitor the violations. 

 
 The Chairperson thanked the participants and requested active
cooperation of all the department in saving sea-turtles. The next
meeting is scheduled on 6th February 2025 at 11 AM in the same venue.

 
 

Chairperson
Principal Chief Conservator of Forests and

Chief Wildlife Warden, Chennai
To:

The Members and Invitees,

Nodal Task Force, Sea Turtle Conservation.

Copy submitted to the Principal Secretary to Government, Environment
Climate Change and Forest Department, Secretariat, Chennai-9 for kind
information.
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